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Shifting of Regional Office of State Bank
of Bikamer & Jaipur

2256. SHRI ANIL KUMAR: Will the
Minister of FINANCE be pleased to

state:—

(a) whether it is a fact that there is a
proposal to shift the Regional Office of
State Bank of Bikaner & Jaipur from
Patna to Delhi;

(b) if so, the reasons therefor;

(c) whether any representation has
been received by Government in this
regard; and

(d) if so, the details of action taken?

THE MINISTER OF STATE IN THE
MINISTRY OF ¥INANCE (DR. BEBI
PROSAD PAL): (a) and (b) State Bank
of Bikaner and Jaipur has reported that it
has received a proposal from its Zonal
Office, Delhi, to shift Patna Regional
Office to Zonal Office at Delhi for better
contro! and expeditiouz disposal of credit
proposals and other matters relating to
customer service.

{c) and (d) Information is being
collected and will be laid on the Table of
the House.

Availabitity of Gas to Rewas’'Mandwa
Combined Cycle Gas Turbine Project

2257. SHRI SUSHIL KUMAR
SAMBHAIJIRAO SHINDE: Will the
Minister of POWER be pleased to
state:—

(%) whether the Central Elecrricity
Authority (CEA) has turned down the



